FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CRYSTAL
FACILITIES MANAGEMENT PRIVATE LIMITED

1. NAME OF CORPORATE DEBTOR Crystal Facilities Management Private Limited
2. DATE OF INCORPORATION OF 20/07/2010
CORPORATE DEBTOR
3. AUTHORITY UNDER WHICH RoC- Delhi
CORPORATE DEBTOR IS
INCORPORATED/ REGISTERED
4. CORPORATE IDENTITY NUMBER / U74900DL2010PTC206035
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE DEBTOR
5. ADDRESS OF THE REGISTERED OFFICE [Registered Office address:
AND PRINCIPAL OFFICE (IF ANY) OF Flat No 2, F-50 B Madhu Vihar Extension, New
CORPORATE DEBTOR Delhi (East) - 110092
6. DATE OF CLOSURE OF INSOLVENCY  [16/01/2024
RESOLUTION PROCESS
7. LIQUIDATION COMMENCEMENT DATE [17/01/202 (The order has been communicated and
OF CORPORATE DEBTOR received by the liquidator on 24/01/2024)
8. NAME AND REGISTRATION NUMBER  [Mr. Ankit Goel
OF THE INSOLVENCY PROFESSIONAL Registration No:
ACTING AS LIQUIDATOR IBBI/IPA-001/1P-P-02671/2022-2023/14088
9. ADDRESS AND E-MAIL OF THE Address: E-10A, Kailash Colony, New
LIQUIDATOR, AS REGISTERED WITH  |[Delhi — 110048
THE BOARD E-mail: ankitgoel@aaainsolvency.in
10. | ADDRESS AND E-MAIL TO BE USED Correspondence Address:
FOR CORRESPONDENCE WITH THE AAA Insolvency Professionals LLP, E-10A,
LIQUIDATOR Kailash Colony, New Delhi — 110048
E-mail: cirp.crystal@gmail.com
11. LAST DATE FOR SUBMISSION OF 24/02/2024 (Thirty days from the receipt of the

CLAIMS

Liquidation Order)

Notice is hereby given that the Hon’ble National Company Law Tribunal, New Delhi Bench -VI

has ordered the commencement of liquidation of Crystal Facilities Management Private
Limited on 17" January, 2024.
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mailto:cirp.crystal@gmail.com

The stakeholders of Crystal Facilities Management Private Limited are hereby called upon to
submit a proof of their claims, on or before 24/02/2024, to the liquidator at the address

mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Place: New Delhi Mr. Ankit Goel
Date: 27.01.2024 Liquidator

Crystal Facilities Management Private Limited

Registration No. IBBI/IPA-001/1P-P-02671/2022-2023/14088
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Flipkart dominates
e-comm, Meesho

fastest growing

Walmart-backed
e-tailer commands
4890 market share

PRESS TRUST OF INDIA
New Delhi, January 26

WALMART GROUP FIRM
Flipkart continues to domi-
nate the e-commerce seg-
mentwith 48% market share
while Softbank-backed
Meesho has emerged as the
fastest growing e-commerce
platform in terms of user base
in India, a latest report by
AllianceBernstein said.

According to the report,
Flipkart’s user base grew 21%
year-on-year, Meesho acceler-
ated at 32% while Amazon
lagged at 13% user growth pri-
marily due torelative premium
offeringsas compared to peers.

"Asof FY23,Flipkartwas the
market leader, with a 48%
shareinIndiaeCommerce.Flip-
kart continues to grow faster
than the industry... Mobile and
apparel to be the largest cate-
gories for Flipkart with around
50% and 30% mix.

“Flipkart is estimated to
hold 48% and 60% market
share in online smartphone
and online fashion market
respectively,’ the report said.

The report attributed
growth in Meesho's market
share primarily to its strate-
gicfocusontier 2 and smaller
cities due to its mass posi-
tioning, operating through a
zero commission model.

“In the last 12 months,
Meesho’s order volume grew
43%year-on-yearwithrevenue
growthat 54% through healthy
take rates, repeat customers are
around 80%,”it said.

Thereportsaid that Meesho’s
around 80% of the sellers are
retailbusiness ownersandabout
95% of theselection on the plat-
formisunbranded.

"Meeshois the fastest grow-
ing e-commerce platform in

BLLAMARAD

FETETETE

MARKET M In fashion
e-commerce,
Reliance
owned Ajio
has been
acquiring
users and
currently
M Flipkart's user base grew holsls around
21 % year-on-year, Meesho 30% market
accelerated at 32%, while Amazon share based
lagged at 13% user growth primarily on MAUs
due to relative premium offerings as B Amongst
compared to peers e-grocery

players, Blinkit

B Meesho's market share is attributed continues to

primarily to its strategic focus on tier 2 grow the

and smaller cities due to its mass fastest driven
positioning, operating through a zero by maturity in
commission model the market

Rising Indian-origin chess stars in Britain

AMIT KAMATH
Mumbai, January 26

’ .
'

INAUGUSTLAST year, British
Prime Minister Rishi Sunak,
on the verge of announcing a
mega financial package for
chess in the UK, invited two
young chess prodigies to 10
Downing Street.

They were eight-year-old
Bodhana Sivanandan and 14-
year-old Shreyas Royal — both
British citizens of Indian ori-
gin, just like Sunak himself.

Since the pandemic, India
has gained a reputation as a
land of young chess stars, but
these two Indian-origin prodi-
gies have made a reputation
for themselves in England.

Last year, Bodhana won
the under-8 title at the World
Cadet Championship.

Sheisalso the World Youth
Champion and is presently
ranked 30thin England in the
women's category.

Shreyas is currently
ranked 19th in England

among active players.
Over the course of two
months, Bodhana has

defeated three International
Masters — Lorin D’Costa at
the European Blitz Champi-
onship in Zagreb last month,
and Lela Javakhishvili and

=,

. — " - .
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India with around 120 million
average monthly active users
(MAUSs),"the report said.
According to AllianceBern-
stein analysis, current GMV
(gross merchandise value) run
rate of Meesho businessis over
$5 billion with around 50%
GMV from apparel, BPC
(beauty and personal care) is
around 8-10% and home and
kitchen contributing in the
range of of around 8-10%.
“We expect Meesho to be
the key gainer with over 48%
downloads in Indian eCom-
merce and gain incremental
market share,"the report said.
Commenting on the report,
Shriram Subramanian (founder
and MD of InGovern Research
Services), said: ““The report
lacks a comprehensive view,
notably in overlooking returns
and exchanges — essential fac-
torsin understanding the pref-
erences of Indian online shop-
pers accustomed to traditional
touch-and-feel experiences.
“Customer trust assess-
ment is crucial in e-com-
merce,and a recent survey by
the India SME Forum ranks

closely followed by Flipkart,
providing nuanced insights
into consumer preferences
in online shopping.

A Nielsen Media study,
commissioned by Amazon
India, in September had
found Amazon India to be
the most preferred online
brand for the respondents
across India.

In fashion e-commerce,
Reliance owned Ajio has been
acquiring users and currently
holds around 30% market
sharebased on MAUs,however,
Flipkart Group firm Myntra
continues to hold the highest
market share in terms of active
users with over 50% share.

“InDecember 2023, Myn-
tra exhibited the highest
growth rate amongst peers
at 25%. A closer look at the
business suggests that users
ontheapparenottransacting
as much as previous trends,
Myntra's GMV grew only
129% in FY 23 as compared to
35%inFY22,"thereport said.

Amongst e-grocery play-
ers, Blinkit continues to grow
the fastest driven by maturity

Nurgyul Salimova at the Euro-
pean Women's Blitz Champi-
onship in Monaco last week —
besides holding multiple oth-
ers like Grandmaster Elisa-
beth Paehtz to draws.

Shreyas, too, has made
waves recently.At the London
Chess tournament in Decem-
ber 2023, he managed to
defeat GM Jules Moussard
and drew with players like
India’s Gukesh, a consider-
able achievement since
Shreyas’ rating was at least
200 points lower than every-
one else in the tournament.

The performanceat the Lon-
don event also helped Shreyas
earn his second Grandmaster
norm,which putshimon course
to become the youngest GM to
represent England.

While Bodhana and
Shreyas are British citizens,
their families are first-gener-
ation migrants. Bodhana’s
parents lived in Tamil Nadu’s
Trichywhile Shreyaswas born
in Bengaluru.

“I’'man economic migrant
to the UK, having moved in
2007.1Iwork in the IT sector.

brought up in London. She
started playing chess when
she wasjust five years old.

“We had no plans to make
herplaychess.Shejuststumbled
across a chess board at home,
and started to play,” Bodhana’s
father Sivanandan Velayutham
tellsThe Indian Express.

“Iknewjustbasicchess,so
I downloaded Chess.com to
help her learn by watching
the videos there.

“Back then, I just got her a
freeversion, thinking she might
not continue the sport,”he said.

Not only did Bodhana con-
tinue playing the sport, soon
medals and trophies — spoils
of winning online tourna-
ments — started arriving at
their home. Her talent also
saw her become an ambas-
sador for Chess.com’s app for
kids, ChessKid (the app also
supports Shreyas).

While adulation for the
young star has been unre-
strained in the chess commu-
nity, her parents are wary of
letting it get to her head.

British PM Rishi Sunak (centre) with chess prodigies Bodhana Sivanandan and Shreyas Ro

need to be 2500 to become a
GM. It’s not easy... it’s miles
away. She’s getting a lot of
appreciation because of her
age and how she’s winning.
But we just make sure that
she’s grounded and doesn’t
start thinking she’s a legend
or something.

“Things can go wrong if
not taken with the right atti-
tude,”Velayutham says.

Asaschool kid growing up
in London’s Harrow, Bodhana
does not have the same lux-
ury of getting completely
immersed in the sport the
way Indian GMs like Gukesh
did early on in their career.

“On weekdays, she spends
most of her time in school.It’s
not like the India model
where you can skip school as
an athlete. So she leaves at 8
am for school and then
returns at 4 pm.

“She plays chess for about
an hour a day. There are days
when we go for chess tourna-
ments in the evenings. But
only on weekends does she

practising,” he says.

Shreyas was also around
Bodhana’s age when his chess
talent made headlines in Eng-
land. The tale goes that his
father Jitendra’s work visa to
the UK was expiring and was
just days away from moving
the family to Norway, when
the chess fraternity in the
countryreached out to British
MPs to lobby for Shreyas to
stay because of his “excep-
tional chess talent”.

UK Home Secretary Sajid
Javid eventually agreed to
tweak visa norms and Eng-
land got itself a prodigy.

“Thad initially come to the
UK for one year, then got an
extension on my visa for
another five years.

“But there was a cooling
off period, so we were told we
would have to leave. We were
packing our things, when we
got a call from the Home
Office that we could stay on
because of Shreyas’ excep-
tional talent,” Jitendra tells
The Indian Express.“Ourlocal

yal at 10 Downing Street

Leeds MP Rachel Reeves,
besides the English Chess
Federation, really fought for
us to stay. Now we’re British
citizens,” he adds.

Thereis a fascinating story
behind his name too — when
an astrologer suggested the
initials of SR, his mother
chose Shreyas (meaning
superior) and plucked Royal
out of thin air,anglicising his
name much before he had
even been to the UK.

Shreyas, who spends five
to six hours on chess daily, has
come within touching dis-
tance of becoming chess roy-
alty — the GM title. He’s
missed the third and final
norm by awhiskera couple of
times, including at the FIDE
Grand Swiss Tournament. But
he’s hopeful that he’ll cross
the hurdle soon enough.

“Maybe me playing for
England is a slight loss for
India. But I feel India already
has enough chess prodigies. I
don’t think I am such a huge
loss (fora country like India),”

Amazon as the top choice, inthe market.

SAM Large Branch Delhi,

First Floor, 17, Parliament Street, New Delhi
Tel: 011-23342168, Email Id: armbdelhi@indianbank.co.in

APPENDIX - IV {Rule-8(1)} POSSESSION NOTICE (For Inmovable Property)
Whereas the undersigned being the Authorized officer of Indian Bank, SAM Delhi, first floor, 17, parliament street, Connaught place,
Delhi - 11, under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under section 13(12) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002 issued a
demand notice dated 30.03.2019 calling upon the borrowers (1) M/s Rajesh Project India Pvt Ltd through RP (Manoj Kulshrestha)
Address 1: 4F-CS 14 Ansal Plaza, Vaishali , Ghaziabad UP. Address 2:Regd. off.- 1601, RG trade tower, Plot No.B7, Netaji Subhash
Place, Pitampura, Delhi. (2) Mr. Jai Bhagwan Goyal at H NO 32, Road no 43, 1st floor, West Punjabi Bagh, near centre Market, Delhi
(Guarantor/Mortgagor), (3) Mr. Rajesh Goyal at at H NO 32, Road no 43, 1st floor, West Punjabi Bagh, near centre Market, Delhi
(Guarantor/Mortgagor), (4) Mrs. Suchita Goyal at H NO 32, Road no 43, 1st floor, West Punjabi Bagh, near centre Market, Delhi
(Guarantor/Mortgagor) (5) M/s RG Assets Pvt Ltd at 501, RG Trade Tower, Plot no B-7, Netaji subhash place, Delhi (corporate
guarantor/mortgagor) with our SAM Branch Delhi to repay the amount mentioned in the notice being Rs.24,47,55,078 (Rupees twenty
four crore forty seven lacs fifty five thousand and seventy eight) as on 30.03.2019 along with future interest w.e.f. 31.03.2019
thereon, within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has
taken possession of the property described herein below in exercise of powers conferred under on him/her under Section 13 (4) of the
said Actread with Rule 8 and 9 of the said rules on this 25th day of January 2024.
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the Indian Bank, SAM Delhi for an amount of Rs.24,47,55,078 (Rupees twenty four crore forty seven
lacs fifty five thousand and seventy eight) as on 30.03.2019 along with future interest w.e.f. 31.03.2019 thereon.
“We draw attention to the provisions of Section 13(8) of the SARFAESI Act and the Rules framed there under which deals with
your rights of redemption over the securities”
DESCRIPTION OF THE IMMOVABLE PROPERTY
1. Commercial unit n0.208 on Second Floor admeasuring an approximate covered area of 75.69 sq mtr (815 sq ft) and super area
(plinth area) 108.13 sq mtr (1164 sq ft) in the said RG City Center, situated at plot SU, LSC B- Block, Lawrence road, Rohini, Delhi.
2. Commercial unit n0.209 on Second Floor admeasuring an approximate covered area of 70.60 sq mtr (760 sq ft) and super area
(plinth area) 100.86 sq mtr (1086 sq ft) in the said RG City Center, situated at plot SU, LSC B- Block, Lawrence road, Rohini, Delhi.
3. Commercial unit n0.212 on Second Floor admeasuring an approximate covered area of 70.60 sq mtr (760 sq ft) and super area
(plinth area) 100.86 sq mtr (1086 sq ft) in the said RG City Center, situated at plot SU, LSC B- Block, Lawrence road, Rohini, Delhi.

Date: 25.01.2024, Place: Rohini, Delhi

Sd/-, Authorised Officer, (Indian Bank)

, Yy

Finance Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002,
a Demand Notice was issued by the Authorised Officer of the company to the Borrower/Co-Borrowers mentioned herein below to
repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrower|
in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
subject to the charge of IIFL HFL for an amount as mentioned herein under with interest thereon."The borrower's attention is
invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the dues of the "IIFL HFL" together with all
costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall not be sold
or transferred by "lIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.

Name or the Description of the Secured Asset (Immovable Property) Total Outstanding [Date of Date of
Borrower (s)/ I iRat piece and parcel of Property Beanng: Back Side Porion of Dues (Rs.) Deman | pocco
Co-Borrower(s) | Third Floor with roof rigths of Properrty No. 46, Part of Khasra No.| ™ Rs.15,48,814T- Nottiice ssion

Mrs.Pooja Porwal,| 343, situated in area of Village Nawada, Colony known as Sidhatri
Mr. Avnish Porwal,|Enclave, Bhagwati Garden, Uttam Nagar, New Delhi-110059. Area

(Rupees Fifteen Lakh
Forty Eight Thousand | 10- 22-

Nidhaniya, Mrs.
No. 1L10268773)

(Prospect No. |Admeasuring (In Sq.ft.): Property Type: Area_Admeasuring,| EightHundredand | Oct- | Jan-

IL10127695) |Saleable_Area, Carpet_Area. Property Area:360.00, 540.00, 475.00. Fourteen Only) 2023 | 2024
AT That piece and parcel of Property Bearng: First Floor, Winout|  Rs.17,85,6577-

Mr. Nishant  |Roof/Terrace rights towards RHS of built up Property Bearing Plot No.8,| (Rupees Seventeen 10- 23.

Out of Khasra No.12/15, situated in the Revenue Estate of Village Matiala,
Anjali, (Prospect | Area Abadi Known As Sewak Park, Shiv Vihar, Uttam Nagar, New Delhi-
110059. Area Admeasuring (In Sq.ft.): Property Type: Area_Admeasuring,
Built_Up_Area, Carpet_Area Property Area: 450.00, 430.00, 365.00.

Lakh Eighty Five

; Oct- | Jan-
Thousand Six
Hundred and Fifty 2023 | 2024
Seven Only)

Mr. Ashraf Malik,
Ms Ashraf Malik,
Mrs. Raviya

Property No. T-42/4, comprised in Khasra Sakni No. 53/487/1,
Situated in the revenue estate of Village Sheikh Sarai, Maharishi
Dayanand Marg, Malviya Nagar, New Delhi-110017. Area

Rs.1,14,602/-(Rupees
One Lakh Fourteen
Thousand Six

Hundred and Two 20- 2.

Only) For 980830 & | v | 1+

Malik, (Prospect : . . .| Rs.5445203/-(Rupees
No. 980830, ég?ggsurmg (In Sq.ft.): Property Type: Land_Area Property Area: Fifty Four Lakh Forty 2023 | 2024
IL10301390) ' Five Thousand Two
Hundred and Three
Only) For 1L10301390
o PSROK 1Al that piece and parcel of: Flat No-V-01(1 Bhk).Ground Floor, (R%s.;gég%asgkh 0. Il 2.
Archana. . |Khasra No-409, ACME Buildtech India Pvt Ltd, Griham Colony, NinetpThousand Ninel Oct- | Jan-
(Prospect No Meerut, 250001, Uttar Pradesh,India. Area Admeasuring (In Sq.ft.): Hur)\/dred and Fifty | 2023 | 2024
864395 Property Type: Carpet_Area Property Area: 344.45. Eight Only)
Mr. Kamal Kant, | All that piece and parcel of: Flat No.SF 2, 2nd Floor, Front Side RHS, Rs.22,00,177/-
Mrs. Namrta | With Roof Right Plot No.B 5/12, DIf Ankur Vihar, Loni Ghaziabad-| (Rupees Twenty Two | 10- 24-
Tripathi, 201010, National Capital Region, India. Area Admeasuring (In| Lakh One Hundred | Oct- | Jan-
(Prospect No. |Sq.ft.): Property Type: Land_Area, Carpet Area, Super_| and Seventy Seven | 2023 | 2024
776337) Built_Up_Area Property Area: 550.00, 630.00,700.00. Only)
; Rs.10,56,769/-
All that piece and parcel of: DDA EWS Flat No 331, Carpet area sy
gﬂr:olll-'a(g)r%sgﬂéit Ad.Mesauring: 269 Sq.ft, Saleable area Ad.Measuring: 516 Sq.ft, l(:'ﬁ‘tlilpgas‘l]ﬁgulégm :39 Jza4r;-
No. IL10342651) '1I'1h(|]r(c)j4laloor, Block A, Pocket 1B Sector A1 to A4, Narela, New Delhi Seven Hundred Sixty | 2023 | 2024
Nine Only)

For, further details please contact to Authorised Officer at Branch Office: Plot No. 30/30E, Upper Ground Floor, Main Shivaji Marg, Najafgarh
Road, Beside Jaguar Showroom,Moti Nagar, New Delhi/ A-1C & A-1D, 2nd floor, Noida Sec16, Noida, Gautam Budh Nagar-201301/Plot
No.98,Udyog Vihar, Phase-IV, Gurgaon Haryana-122015 or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana.

Place: Delhi, Date: 27-01-2024

Sd/- Authorised Officer, For IIFL Home Finance Ltd.

financi“. ep' .in

Bodhana was born and “Her rating is 1856. You

PUBLIC NOTICE

General Public is hereby informed that |, Atul Punj is
| filing application in L&DO for substitution/mutation of
the property No. DD-28, Kalkaji, New Delhi in the name
of Mr. Shiv Punj, Mr. Jai Punj & Mr. Dev Punj on the
grounds of the Last Will of my late father. If there are
any objections/claims from the general public on this
application, the same should be communicated to
L&DO with supporting documents through registered
post or by visiting L&DO at Nirman Bhawan, New Delhi
or through an email at lde@nic.in, within 30 days of
publication of this notice.
Mame: Atul Punj
Executor of Estate of S.N.P. Punj
Address: 10 Prithvira; Road, New Delhi
Phone: 011-49990872

*
INVITATION FOR EXPRESSION OF INTEREST

spend two or three hours

CIN: L24219DL2006PLC145092
Registered & Corporate office: G-82, Kirti Naga
Delhi-110015
Tel: +91-11-42083083
Website: https://sircapaints.com, Email: cs@sircapaints.col

N U
Pursuant to Regulation 29 read with Regulatio
47 of SEBI (Listing Obligation and Disclosure
Requirements), Regulation, 2015, Notice is
hereby given that the meeting of the Board of
Directors of Company will be held on Monday,
05th Day of February, 2024 at Registered Office|
of the Company at G-82, Kirti Nagar, Delhi
110015, inter-alia, to Consider and approve the
Unaudited Standalone and Consolidated Financiall
Results for the quarter ending December 31, 2023
and Other Business(s).
For Further Details, Please visit the website of the
Company (www.sircapaints.com), Nationa
Stock Exchange of India Ltd (www.nseindia.com

and BSE Limited (www.bseindia.com).

For SIRCA PAINTS INDIA LIMITED

-Sd

Hira Kumai]

Company Secretary & Compliance Officer

Date: 26/01/2024
Place: Delhi

KIRAN UDYOG PVT LTD

(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with KIRAN UDYOG PVT LTD
PAN/ CIN/ LLP No. PAN: AABCK4100H
CIN:U51399DL2000PTC103175

2.| Address of the registered office 27 B/7 NEW ROHTAK ROAD , NEW DELHI 110005

3.| URL of website No website available of the Corporate Debtor

Land and Building Assets sold in 2022, as per
Data available / 2 Movable Cars are available
(Honda City and i10 Hyundai) and some
machinery is being located by the RP in Rudarpur

4.| Details of place where majority of fixed
assets are located

5.| Installed capacity of main products/

! Not a Going concern since 2021/ 2022
Services

6. | Quantity and value of main products/ Not a Going concern since 2021/ 2022

services sold in last financial year

7. Number of employees/ workmen Nil as on CIRP Commencement Date

Kindly note that the last Financials available
with the RP are of 31 March 2020 and the
same can be sought from the RP at
cirpkiranudyog@gmail.com

8. | Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

9. | Eligibility for resolution applicants under
section 25(2) (h) of the Code is available
at URL:

(As there is no Website of the Corporate
Debtor, the detailed Eligibility Criteria has
been mentioned in this Form G itself)

Minimum conditions for Resolution applicants to
approach the Resolution Professional of the Company
with Resolution plans are mentioned below.

Following Resolution Applicants (Singly, Jointly or in
Consortium) shall be eligible to express interest for
submitting Resolution Plan:-

1.Private/ Public Ltd. company, LLP, Body Corporate,
PSUs, Individual Investor, whether incorporated in
India or outside India Minimum Net Worth criteria of
INR 1 Crore , as on 31" December 2023.
2.Consortium Investors are allowed and for,
calculating Net worth, a weighted average approach
will be used for a Consortium of Investors to arrive at

weighted net worth.
The above will be based on Net Worth Certificate
10| Last date for receipt of expression of interest 13 February 2024
11| Date of issue of provisional list of 23 February 2024
prospective resolution applicants
12| Last date for submission of objections to 28 February 2024
provisional list
13| Date of issue of final list of Prospective 10 March 2024
Resolution Applicants
14| Date of issue of Information Memorandum] 15 March 2024
Evaluation Matrix and Request for Resolution
Plans to prospective resolution applicants
15/ Last date for submission of resolution plans | 18 April 2024

16{ Process email id to submit EOI cirpkiranudyog@gmail.com

Sd/- POOJA BAHR

Resolution Professional of Kiran Udypg Pvt Lt

IP Registration no.: IBBI/IPA-003/IP-N00007/2016-2017/10063
AFA NoAA3/10063/02/271124/301037 Valid till 27/11/202
Address: 59/27 Prabhat Road, New Rohtak Road, New Delhi-110005 Ph: 981107171
Email: cirpkiranudyog@gmail.com, pujabahry@yahoo.co

Date and Place: 27 January 2024
at New Delhi

FORM NO. INC-26

[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]

Advertisement to be published in the
newspaper for change of registered office
of the company from one state to another

BEFORE THE CENTRAL GOVERNMENT
NORTHERN REGION

In the matter of sub-section (4) of Section 13
of Companies Act, 2013 and clause (a) of
sub-rule (5) of rule 30 of the Companies
(Incorporation) Rules, 2014

AND

In the matter of RPS Ventures Private
Limited having its registered office at F-301
Bhagyawan Apartment, Mayur Vihar Ph |
EastDelhi-110091. ...Applicant

Notice is hereby given to the General Publig
that the Company proposes to make
application to the Central Government under
Section 13 of the Companies Act, 2013
seeking confirmation of alteration of the
Memorandum of Association of the
Company in terms of the Special Resolution
passed at the Extraordinary Genera
meeting held on 15th January, 2024 tqg
enable the Company to change itd
Registered office from “National Capita
Territory of Delhi” to “State of Haryana”.

Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may
deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investo:l
complaint form or cause to be delivered o
send by registered post of his/her objections
supported by an affidavit stating the nature
of his/her interest and grounds of opposition
to the Regional Director, Northern Region,
B-2 Wing, 2nd Floor, Paryavaran Bhawan,
CGO Complex, New Delhi — 110003, within
fourteen days from the date of publication of
this notice with a copy of the applicant
company at its registered office at the
address mentioned below:

“F-301, Bhagyawan Apartment,
Mayur Vihar Ph |, East Delhi-110091”

For and on behalf of the Applicant
RPS Ventures Private Limited
Sd/-

Sandeep Singh

Director

DIN: 06448786

Date: 27.01.2024
Place: New Delhi

MP Matthew Pennycook and

ADNTYA EFLA

"% CAPITAL

APPENDIX IV[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Registered Office- Indian Rayon Compound, Veraval, Gujarat -
362266 Branch Office No N/17, 1st Floor, Vijaya Building

Shreyas says.

Barakhamba Road New Delhi - 110001

Possession Notice (for Inmovable Property)

Whereas, the Undersigned Being The Authorized Officer Of Aditya Birla Housing
Finance Limited Under The Securitization And Reconstruction Of Financial Assets And
Enforcement Of Security Interest Act, 2002 (54 Of 2002) And In Exercise Of Powers
Conferred Under Section 13(12) Read With Rule 3 Of The Security Interes
(Enforcement) Rules, 2002 Had Issued A Demand Notice Dated 14-11-2023 Calling

Upon The Borrowers Sonia Kumari Chouhan , Mukesh Kumar Chouhan ,
Mentioned In The Notice Being Of Rs. 27,10,965.34/- (Rupees Twenty Seven Lakh|
Ten Thousand Nine Hundred Sixty Five And Thirty Four Paise Only) Within 60
Days From The Date Of Receipt Of The Said Notice.

The Borrowers Having Failed To Repay The Amount, Notice Is Hereby Given To The
Borrowers And To The Public In General That The Undersigned Has Taken Possession
Of The Property Described Herein Below In Exercise Of The Powers Conferred On
Him/Her Under Section 13(4) Of The Said Act. Read With Rule 8 Of The Security;
Interest (Enforcement) Rules,
The Borrowers In Particular And The Public In General Is Hereby Cautioned Not To
Deal With The Property And Any Dealings With The Property Will Be Subject To The
Charge Of The Aditya Birla Housing Finance Limited For An Amount Of Rs.
27,10,965.34/- (Rupees Twenty Seven Lakh Ten Thousand Nine Hundred Sixty
Five And Thirty Four Paise Only) And Interest Thereon. Borrowers Attention Is Invited
To The Provisions Of Sub-Section 8 Of Section 13 Of The Act., In Respect Of Time
Available, To Redeem The Secured Assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

2002 On This 24th day of January of the year, 2024.

All That Piece And Parcel Of Entire Third Floor Of Built Up Prpperty Bearing No. Rz-G-
405/6-E, Portion Of Plot No.2, With All Its Roof Rights, Built On Land Arear Measuring
, Alongwith Common Parking Space For One Small Car,
And One Two Wheeler In The Common Parking Area At Stilt Floor Of The Said Property,
Forming Part Of Khasra No.51/1, Situated In The Abadi Known As Raj Nagar-li, Block-
G, Palam Colony, In The Area Of Village Palam, Delhi State, New Delhi-110077, And
Bounded As:- East: Other’s Plot West: Road 15 Ft. Wide North: Gali 10 Ft. Wide.

60sq. Yds, I.E.50.2 Sq. Mtrs.

South: Other’s Plot.

Date: 24.01.2024
Place: New Delhi

Authorised Officer
Aditya Birla Housing Finance Limited

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
CRYSTAL FACILITIES MANAGEMENT PRIVATE LIMITED

FORM B
PUBLIC ANNOUNCEMENT

vl PARTICULARS

DETAILS

Name of corporate debtor

Crystal Facilities Management Private Limited

20/07/2010

incorporated/registered

1
2| Date of incorporation of corporate debtor
3| Authority under which corporate debtor is

RoC- Delhi

4| Corporate identity number / limited liability
identity number of corporate debtor

U74900DL2010PTC206035

office (if any) of corporate debtor

9| Address of the registered office and principal

Registered Office address:
Flat No 2, F-50 B Madhu Vihar Extension,
New Delhi (East) - 110092

6] Date of closure of insolvency resolution process

16/01/2024

of corporate debtor

7| Liquidation commencement date

17/01/2024 (The order has been communicated and
received by the liquidator on 24/01/2024)

8| Name and registration number of the
insolvency professional acting as liquidator

Mr. Ankit Goel
Registration No:
IBBI/IPA-001/IP-P-02671/2022-2023/14088

9] Address and e-mail of the

liquidator, as registered with Board

Address: E-10A, Kailash Colony, New Delhi 110048
E-mail: ankitgoel@aaainsolvency.in

10, Address and e-mail to be used for
correspondence with the Liquidator

Correspondence Address:

AAA Insolvency Professionals LLP, E-10A,
Kailash Colony, New Delhi 110048
E-mail:cirp.crystal@gmail.com

11] Last date for submission of claims

24/02/2024
(Thirty days from the receipt of the Liquidation Order

Notice is hereby given that the Hon'ble National Company Law Tribunal,New Delhi Bench -VI hag
ordered the commencement of liquidation of Crystal Facilities Management Private Limiteg

on 17" January, 2024.

The stakeholders of Crystal Facilities Management Private Limited are hereby called upon tg
submit a proof of their claims, on or before 24/02/2024, to the liquidator at the address mentioneg

againstitem10.

The financial creditors shall submit their proof of claims by electronic means only. All other stake
holders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties

Place: New Delhi
Date: 26.01.2024

Mr. Ankit Goe

Liquidato
Crystal Facilities Management Private Limite
Registration No. IBBI/IPA-001/IP-P-02671/2022-2023/1408

New Delhi



